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DR. S. VENUGOPALACHARI : Sir, in Ladakh, solar
energy is playing a predominant role, This is being
used for solar water heaters and solar lights, and we
are also considering it to be used for solar cookers.

WRITTEN ANSWERS TO QUESTIONS
[Transiation]
CAPART

*285. SHRI MAHESH KUMAR M. KANODIA :
SHRI RAM KRIPAL YADAV :

Will the Minister of RURAL AREAS AND
EMPLOYMENT be pleased to state :

(a) whether assistance is being provided to the
voluntary organisations of Gujarat., Bihar and
Maharashtra through CAPART;

(b) the details of complaints received so far against
the Voluntary Organisations of Gujarat and Bihar; and

(c) the action taken by the Government against
them?

THE MINISTER OF RURAL AREAS AND
EMPLOYMENT (SHRI KINJARAPPU YERRANNAIDU) :
(a) Yes, Sir.

(b) and (c). CAPART has not maintained composite
and separate record of the complaints received by it
against voluntary organisations. However, the complaints
received, inter-alia, relate to misuse of funds, false
reporting, forging of documents etc. The complaints
received are looked into either by Officers of CAPART
or monitors appointed by CAPART. In case a prima
tacie case is established, the organisation is asked to
explain its conduct. Thereafter. if the complaint is
established, the organisation is black-listed and banned
from receiving any further grants. Other action taken
includes recovery of funds from the delinquent
organisation, initiation of legal proceedings, referring
the cases to the police etc.

[English]
Nehru Rozgar Yojana

*286. SHRI MOHAN RAWALE :
SHRI BRAJ MOHAN RAM :
Will the PRIME MINISTER be pleased to state :

(a) the extent to which the objectives of Nehru
Rozgar Yojana has been achieved so far and the steps
taken to make the scheme a success story;

(b) the details of total amount allocated and
released, utilized and unutilized under Nehru Rozgar
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Yojana since its inception upto March 31, 1996, State-
wise;
(c) whether the funds released under Nehru Rozgar

Yojana have not been fully utilized by the different States
during the last two years;

(d) if so, the reasons therefor;

(e) whether the level of release during the current
year has been cut/proposed to be cut on account of
under-utilisation of funds released in the past; and

(f) if so, whether the plan target during the current
year is likely to be achieved as a result of this cut and
the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (DR. U. VENKATESWARLU) : (a) The physical
achievements vis-a-vis the targets as on 31.3.1996 are
as follows:-

Target  Achievement

(i) Number of beneficiaries 7.23 lakhs 7.81 lakhs
Assisted to set up
micro enterprises

(1)) Number of mandays 449.76 lakhs 449.17 lakhs
of works generated

(iii) Number of dwelling
units upgraded/in
progress

8.00 lakhs  3.97 lakhs

The various steps taken to achieve the objectives
of the Yojana are :-

(i) Constitution of a High Powered Committee
on Institutional Finance to overcome
bottienecks in implementation of Scheme of
Urban Micro Enterprises (SUME). The
Committee meets periodically.

(ii) Periodic review meetings at the level of
Secretaries.

(iii) Periodic review méetings with representatives
of States/Union territories.

(iv) Strengthening of organisational structure at
State/Union territory level by setting up State
Urban Development Agency (SUDA) and
District Urban Development Agency (DUDA)
for speedy and effective implementation.

(v) Constitution of Task Force for each town
consisting of various authorities, including
banks, for identification of beneficiaries.

(vi) Scheme of Housing & Shelter Upgradation
(SHASU) made applicable to all towns/cities
with population below 20 lakhs.

(vii) Evolving Management Information System
(MIS) for proper monitoring.



